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INTRODUCTION 

I. the Chairman of the Estimates Committee, having been authorised 
by the Committee, present this Hundredth Report of the Estimates 
Committee of the Second ·Lok Sabha on Action taken by Govern-
ment on the recommendations contained in the Fifty-fourth Report 
of the Estimates Committee of the Second Lok Sabha on the Ministry 
of Finance-Narcotics Department. 

2. The Fifty-fourth Report of the Estimates Committee was pre-
sented to the Lok Sabha on the 29th April, 1959. Government 
furnished their replies indicating action taken on the recommendations 
contained in this Report between the 12th October, 1959 and the 
10th August, 1960. The replies were examined by a Study Group of 
the Estimates Committee on the 6th September, 1960. 

3. The Report has been divided into three Chapters: 
I-Report. 
II-Recommendations that have been accepted by the 

Government. 
ill-Replies of the Government that have been accepted by 

the Committee. 

4. An analysis of the action taken by Government on the recom .. 
mendations contained in the Fifty-fourth Report (Second Lok Sabha) 
is given at Appendix I. It would be observed therefrom that out of 
40 recommendations in the Report 42.5 per cent. of the recommenda-
tions have been fully accepted while 10 per cent. have been accepted 
partly. Of the rest, the replies of Government in respect of 47'5 per 
cent. of the recommendations have been accepted by the Committee. 

NEW DELm; 

December 19, 1960. 
Agrahayana 28, 1882 (Saka). 

(v) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



·'CHAPTER 1 

REPORT 
Dealing With the policy of gradual prohibition of "Supplies of opium 

for non-medical internal consumption with a view to its total prohibi-
tion within a period of ten years adumberated in 1949, the Estimates 
Committee in para 53 of their Fifty-fourth Report (Second Lok 
Sabha) had observed that so long as a large number of persons continue 
to consume opium, the policy of prohibition could not be said to have 
succeeded. In reply, the Government have stated that even according 
to the United Nations statistics, the consumption of opium in India is 
very low. In a country with a population of nearly 400 million, the 
number of persons who require opium on medical grounds, namely 
:about 4 lakhs,cannot be considered as high. Further with effect from 
1st April, 1959, opium is being issued only to registered addicts/patients 
'on medical grounds, and therefore, addiction in the ordinary sense is 
practically non-existent. The Government, therefore, do no~ agree 
with the view of the Committee that the policy of prohibition has not 
1iucceeded. 

Although the number of persons who consume opium is only a 
fraction of the population of India, the Committee consider that Govern-
ment should not feel complacent in the matter. While the Committee 
appreciate the various measures taken by Government to reduce the 
consumption of opium, nevertheless in view of the fact that Prohibition 
is a State subject, they would emphasise that the Government of India 
might impress upon the State Governments the necessity to bring down 
the consumption 0.1 opium to the minimum extent possible. 
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APPBNDIX 

Analysis of the action taken by Government on the recommendations 
contained in the Fifty-fourth Report of the Estimates Committee (Second 
Lok Sabha) 

I. Total number of[recommendations 
2. Recommendations accepted fully by Government'l 

Percentage of Total 

3. Recommendations accepted by The Government partly 
or with some modifications 
No. 
Percentage of total ~. 

4. Recommendations not accepted by the Government but 
replies in respect of which have been accepted by the 
Committee 
No.' . 
Percentage of total 

40 

17 

42·5';. 

4 
10% 
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PUBLICATIONS OF THE LOK SABHA SECRETARIAT, NEW DELHI-I. 
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Name and address Aaency Name and address Agency Name and address: 
of the Agent No. ofthe Agent No. ofthe A,ent 

I Jain Book Agency, Con- 21 Rama Krishna & Sons' 39 E. M. GopalkrisJlna> 
naught Place, New Delhi. I6-B, CODI:aught Place, Kone (Shri Gopa!· 

2 Kitabistan, I7-A, Kamla New Delhi. Mahal), North Chitrai, 
Nehru Road, Allahabad. 22 International Bock House Street, MadUri. 

3 British Book Depot, 84, Private Ltd., 9, Ash 40 Friends .Bock Hn': e, 
Hazaratganj,Lucknow. Lane, Bom1:ay. M.U.,Ahgarh. 

4 Imperial Bock Depot 23 Lakshmi Book Store, 41 Modern Book HCUle 
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7 Ir.ternational Book khana, Poona-4. « W. Newman & Co. Ltd~ 
House, Main Road, Tri- 27 Bahri Brothers, 188, 3, Old COUrt HC1:te 
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~ The Enghsh Book Store. 
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New Delhi. Park, Bhopal. 
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Ss(R)The Chindambaram Pro· 
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.. _--------
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59 The ~lgh Co~ssl0n Opposite Jaganmohan 85 Mehra Brothen, so-G, 
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Co., Ellis Bridge, 77 S 1 • • .. 0 a 109 Hubli. 
Ahmedabad' Newspaper Agent, 

. Rarnlal Paul High 90 B.S. Jain & Co., 71, 
'64 The Triveni PUblishers School Annexe, Imphal, Abupura, Muzaffar 

Masulipatnam. • Manipur. Nagar (M.P.). 
·65 Deccau Book Stall, 78 Mineru ~k Shop. 91 Swadeshi Vastu Bh andar 

Ferguson College Road The Mall, Simla-I. Booksellers, Jamn agar. 
Poo na-4. ) 79 Universal Book Company, 

20, Maha'ma Gandhi 92 Bhogi!al 
·66 Jayana Book Depot, Marg, Allahabad. Bookstall 

Chapparwala Kuan, 80 Madhya Pradesh Book Ra!lway 

L. Fanna 
Contractor, 

Junction, 
Karol Bagh, New Centre, 41, Ahil"a Pura, RaJkot. 
Delhi-5· ' Indore City (M.P.). 93 Sikh Publishing HOUfe 

·67 Bookland, 663 Madar til Mittal & Co .. 8S-C. New (P) Ltd .. 7-C, Con-
Gaoc, Ajmer (Rajas- MandL Muzaffa:' Nagar naught Place, New 
than). (U.P.). Delhi. 
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